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 were  taken  to  improve  this  port  especially
 clearing  of  the  silt,  etc,

 The  port  is  now  ready  to  handle  some
 ships  whereas  it  is  learnt  that  the  ships
 are  in  queue  to  find  a  berth  in  Cochin,
 Mangalore  and  Tuticorin  Ports.  To

 provide  employment  to  idle  workers,  it  is

 requested  to  divert  a  few  ships  to  the

 Calicut/Beypore  Port  without  delay.

 [Translation]

 (vi)  Demand  for  financial  assistance  of  Rs.
 500  crores  to  Rajasthan  Government  to

 enable  it  to  meet  the  acute  drought
 there.

 SHRI  VIRDHI  CHANDER  JAIN

 (Barmer)  :  Mr.  Speaker,  Sir,  this  year  the
 whole  of  Rajasthan  is  facing  terrible
 famine  situation  due  to  inadequate  and
 uncertain  rains.  Such  famire  did  not  take

 place  in  the  last  seven  decades.  This
 famine  is  the  fourth  during  the  last  five

 years.

 In  all  the  districts  of  Rajasthan,  out
 of  33,000  villages  sbout  28,000  villages,

 having  a  population  of  2crores  to3  crores,
 and  also  the  cattle  have  been  affccted  by
 the  acute  famine.

 The  state  Government  had  _  requested
 for  Rs.  580  crores  from  the  Central  Govern-

 ment  to  meet  the  situation  created  by
 famine.  The  break-up  of  this  sum  was—

 Rs.  350  crores  for  relief  works,  Rs.  50

 crores  for  protection  of  cattle  wealth,
 Rs.  20  crores  nutrition  programme  and

 Rs.  10  crores  for  tools,  drinking  water,

 rigs  and  tankers.  But  only  Rs.  71  crores

 have  so  for  been  sanctioned  mostly  as
 Plan  advance  which  is  quite  inadequate.

 Since  the  relief  work  has  been  inade-

 quate  due  to  limited  resources  of  the

 state,  there  has  bcen  a  state  of  starvation
 at  many  places.  There  is  acute  shortage
 of  drinking  water  in  the  desert  areas  of

 Rajasthan  and  this  critical  period  extends

 from  March  to  the  15th  of  July.  If  more

 people  are  not  given  employment,  they  may
 fall  victim  to  a  number  of  diseases  and

 die  as  a  result  thereof.  Thousands  of  cattle
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 heads  will  perish  if  adequate  fodder  is  not

 arranged  for  them.

 The  Seventh  and  the  Eighth  Finance
 Commission  had  recommended  that  the
 Central  Government  should  provide  cent

 per  cent  grant  to  the  States  in  such  unusual
 circumstances.  I,  therefore,  strongly  appeal
 to  the  Central  Government  to  exercise

 special  powers  and  provide  Rs.  500  crores
 as  special  assistance  to  the  state  Govern-
 ment  to  enable  then  to  tackle  the  famine
 situation  effectively.

 (vii)  Need  to  take  urgent  steps  for  timely
 completion  of  big  projects  in  order  to

 obviate  escalation  in  cost.

 SHRI  MOOL  CHAND  DAGA  (Pali)  :
 Mr.  Speaker,  Sir,  due  to  the  delay  io  the

 completion  of  23  major  Projects  pertaining
 to  power,  coal,  steel,  cement,  Railway,
 atomic  energy,  the  costs  thereof  have
 increased  two  times  and  one  and  a  half
 times.  A  major  portion  of  public
 money  is  invested  in  the  power  projects
 and  a  power  project  is  completed  in  10  to
 11  years  and  an  irrigation  project  take  as

 many  as  20  years  for  completion.  Some
 of  the  important  prcjects  Whose  costs
 have  doubled  are  two  super  thermal  power
 stations  at  Ramagundum,  Furvande  Pro-

 ject,  Bokaro  thermal  station,  salal  project,
 Dulhasti  and  Vishakhapatnam  refinery
 expansion  projects,  Mundhi,  Bina  and

 Rajmolu  coal  projects  and  Namvelli  second

 power  project.  The  main  cause  of  this

 delay  is  centralisation  of  important  deci-
 sions.  The  managers  are  given  poWers
 but  this  situation  is  not  likely  to  improve
 without  making  them  answerable.  But  the

 bureaucracy  does  not  want  to  share
 its  powers  and  the  political  leadership
 also  sides  with  than.  It  is  the  Government

 employees  who  are  responsible  for  escala-
 tion  in  the  original  costs  of  23  public
 projects.  For  example,  the  Nathpa
 Zhakhari  Project  is  pending  for  the  last
 12  years.  Its  estimated  cost  hag  increased
 manifold.  When  the  project  was  drawn  in

 1974,  the  estimated  cost  thereof  was  Rs.
 254  crores  and  in  1986  its  cost  was  estima-
 ted  at  Rs.  1400  crores.  But  so  far  the

 project  is  only  on.the  drawing  board  or
 in  the  files.

 The  Government  have  created  a

 Ministry  of  Programme  Implementation,
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 But  its  work  has  not  started  yet.  Efficiency
 and  promptness  in  the  administration  are

 simply  a  slogan.  So  I  would  like  to  draw

 the  attention  of  the  Minister  for  Implemen-
 tation  to  this  important  subject.

 [English]

 (viii)  Need  to  instruct  the  United  Bank  of

 India  to  liberalise  its  policy  in  respect  of
 tea  financing.

 SHRI  ANANDA  PATHAK  (Darjee-
 ling)  :  Sir,  due  to  sudden  squeeze  by  the
 United  Bank  of  India  for  Tea  Financing
 for  the  Season  1986  the  fund  position  of

 a  large  number  of  tea  gardens  in  Upper
 Assam,  Cachar,  Dooars,  Terai  and

 Darjeeling  is  reported  to  have  been  adver-

 sely  affected  and  as  a  consequence  of
 which  the  workers  of  some  of  the  tea

 gardens  especially  in  Darjeeling  and

 Jalpaiguri  Districts  are  not  getting  their

 wages,  salaries  and  ration  for  weeks

 together.  The  vital  cultivation  works  of

 tea  plantation  have  badly  suffered  and
 the  supply  of  essential  inputs  have  also
 been  stopped.  This  situation  has  caused
 alarm  among  the  tea  garden  workers,
 employers  and  others  concerned.  Accor-

 ding  to  the  changes  made  in  the  norms
 for  advancing  loan,  the  United  Bank  of
 India  has  stipulated  25%  margin  money
 investment  by  tea  gardens  seeking  loan  as

 against  15%  fixed  by  other  banks  and

 refusing  to  accept  the  evaluation  of  tea
 stocks  made  by  registered  and  recognised
 brokers.  The  Bank  has  even  refused  to
 allow  the  gardens  of  Darjeeling  to  draw
 fands  for  the  implementation  of  long  term

 developmental  schemes  sanctioned  by  the
 Government  of  India  for  revamping  the
 sick  tea  gardens  stalling  all  development
 works.

 In  view  of  the  above,  I  urge  upon  the
 Government  to  ask  the  Bank  concerned  to
 liberalise  its  policy  and  ensure  flow  of
 fund  for  the  smooth  running  of  tea

 gardens.

 I  also  urge  upon  the  Government  to
 make  a  statement  in  the  House  in  this

 regard,
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 16.00  hrs.

 (ix)  Need  for  remedial  measures  in  order  to

 meet  the  severe  drought  situation  in

 Gujarat.

 SHRI  AHMED  M.  PATEL  (Broach)  :
 A  grave  situation  has  arisen  in  Gujarat
 due  to  drought  conditions  in  a  number  of

 districts,  especially  Saurashtra  and  North

 Gujarat.  It  has  affected  almost  half  the

 population  of  the  51816.  Rivers  and  tanks
 have  dried  up.  Big  storage  tanks,  dams

 and  reservoirs  are  fast  running  out  of

 water.  The  uncertainty  of  rains  makes
 matters  worse.  The  farmers  in  villages  are

 worst  affected.  There  is  no  crop  and
 fodder.  Cattle  are  facing  extinction.  There
 is  fear  of  large  scale  migration.

 The  State  Government  are  doing  their
 best  for  the  supply  of  water  and  fodder.

 They  are  mobilising  tanks  and  transport
 vehicles.  They  have  requested  the  Railway
 Ministry  to  run  special  tanker  trains.  They
 have  approached  the  Central  Government
 for  maximum  financial  aid  and  supply  of

 fodder,  etc.

 I  urge  the  Government  to  immediately
 consider  the  following  requirements  which
 would  go  a  long  way  in  easing  the  drought
 Situation  :

 1.  Railway  Ministry  make  available
 as  many  tankers  as  possible  to

 supply  water  to  drought  affected
 areas  as  was  done  in  the  case  of
 Madras  in  the  recent  past.

 2.  Tankers  from  the  Defence  disposal
 quota  be  provided  to  facilitate
 distribution  of  water.

 3.  Enough  number  of  rigs  be  supplied
 to  tap  underground  water.

 4.  Huge  stocks  of  category  food
 which  are  rotting  with  the  Food

 Corporation  of  India  be  made
 available  to  the  State  Government
 at  concessional  rates  to  meet  the

 scarcity  of  fodder.

 5.  A  team  of  scientists  be  deputed
 to  look  into  the  problems  and

 suggest  remedial  measures,


